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9T / ORDER

PER R.S.SYAL, VP:

This appeal by the assessee arises out of the order passed
by the CIT(A)-6, Pune on 01-03-2019 in relation to the

assessment year 2016-17.

2.  Before me, the assessee filed a letter dated 29-04-2019,
seeking withdrawal of the appeal. The relevant contents of such

withdrawal letter, read as under :

“In connection with the captioned appeal fixed for hearing on 30t
April, 2019, we have to inform you that we wish to withdraw the
said appeal.

Kindly allow us to withdraw the above appeal and oblige.”
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3. On perusal of the above letter and having no objection
from the side of 1d. DR, I allow the request of the assessee to

withdraw the appeal.

4. In the result, appeal of the assessee is dismissed as

‘withdrawn’.

Order pronounced in the Open Court on 30™ April, 2019.

Sd/-
(R.S.SYAL)

3Jq1eqet/ VICE PRESIDENT

0T Pune; &9 Dated : 30" April, 2019
qrar

areer F gfaferfa s@fT / Copy of the Order is forwarded to :

1. srfi=refi / The Appellant;
2. yexdT / The Respondent;
3. 3EHR AGad(3(UleT) /

The CIT (Appeals)-6, Pune
4. The Pr. CIT-5, Pune

5. AT A e, srasRe e Treemeor, Tor “SMC” /
DR ‘SMC’, ITAT, Pune;
6. TS Freet / Guard file.

AMQATIATY BY ORDER,

/l True Copy // Senior Private Secretary

3B U SHfYHRUT QU / ITAT, Pune
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